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in the same h1.!; come to the notice of 
Government. 

(d) Docs not arise. 

Reported Land Scandal in Delhi involv-
ing Builders and Colonisers 

9602. SHRI NAWAL KISHORE 
SHARMA: W ill the Minister of 
WORKS AND HOUSING be pleased 
to state: 

Ca) whether his attention bas been 
invited to a press report wnich appear-
ed in the Blitz d ... ted the 2, April 
1983 under the caption, (The great 
land scandal'; 

(b) whether D.D.A. has not been 
able to realise thu full amount of the 
price bid; 

(c) if so, the total amount outst-
anding nod the period for which it is 
outstanding; and 

(d) the number of persons arrested, 
their particulars and wb:l t action has 
so far been taken aga inst them ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF WORKS AND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF): (a) to (d) The 
information is being collected and will 
be laid on the table of the Sabha. 

Olympic Games in Delhi 

9603. SHRI NAWAL KISHORE 
SHARMA : Will tt.e Minister of 
SPORTS bepleased to state: 

(a) whether it is a fact that India 
has presented its claim for holding 
1992 Olympics in New Delhi; 

(b) whether it is a fact that a sum 
of US $ one lakh is to be depo itcd 
in advance with the Olympic Committee 
and if so, whether the s id amount has 
since be n deposited; 

(c) whether it is a fact that the 
cost of organising Olympic Games is 
spiralling; 

(d) what is the estimate of the 
amount to be spent on the Olympic 
Games in 1992, if organised in New 
Delhi; and 

(e) how it is proposed to meet 
such a he:lVY expenditure? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS AND 
WORKS AND HOUSING (SHRI 
BUT A SINGH): (a) Formal applica-
tions for staging the 1992 Olympic 
Games will be invited by the Inter-
national Olymyic C mmittee only in 
] 984 or 1985. 

(b) The National Olympic Commi-
ttee submitting a formal application 
for holding Olympic Games is required 
to deposit US $ one Iakh with the 
International Olympic Committee. In 
view of (a) above J the question of 
Indian Olympic Association making 
such a deposit has not arisen. 

(c) The cost of holding Olympic 
G i:l. mes so far has been quite high. 

(c) Any estimates, so much in 
abvance, would be unrealistic and have 
not been attempted. 

Cd) Does not arise. if' ~"(1 if f(;:ql ~(" ~q;rf ~ 
f~1:t q;n_Tf~ 
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Setting up of cw Sugar Factories 

9605. SHRI MOHAN LAL PA-
TEL : WiI1 the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) the number and details of 
applications recciv d for setting up 
new sugar factor ies in the country 
during the year 1982-83; 

(b) the number and deta ils of 
applications cleared for e tablishing 
new sugar factories during the year 
1982-83; 

(c) what is the production capacity 
of ench uni t; and 

(d) what are the incentives provid-
ed for opening new sugar factory? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD): (a) The . ugar year 
1982-83 commenced on 1st October, 
1982 and will cnd on 30th September, 
1983. During this sugar year, 32 app-
lications have been recei v d so far for 
setting up of new sugar factories in 
the country. A statement giving the 
details of these applications is attached 
(Annexure). 

(b) The Screening Committee of 
this Ministry has not so far considered 
any application during the year 1982-83 
and as su \.·h, none of the applications 
has been cleared or rejected. 

(c) Does not ari e. 

(d) No incentives ar" provided by 
the Central Government for opening 
new sugar factorie . However J inccntiv s 
in the shape of higher percentage of 




